
IN THE HIGH COURT AT CALCUTTA

IMPORTANT NOTICE

No. 398- RG.                                                           Date: 01.02.2022.

It is hereby notified for information of all concerned that upon consideration of the

recommendations  of  the  Hon’ble  Covid  Committee  of  this  Hon’ble  Court,  the

Hon’ble the Chief Justice has been pleased to direct as follows:

 The Court proceedings can be conducted through hybrid mode permitting

physical appearances of lawyers as well as through virtual mode. 

 While the Learned Advocates appear for physical hearing, they shall wear

masks,  maintain  physical  distancing and follow the  health and hygiene

protocols.

 On and from 14th February, 2022, the Court hours shall be restored to the

original timings i.e from 10:30 AM to 1:00 PM and from 2:00 PM to 4.30

PM. 

 The staff strength in the High Court shall be increased to 100% of the total

strength with effect from 02nd February,2022.

 

                            
                                                                By Order of the Hon’ble the Chief Justice,

                                             Sd/-

                                                                                 Registrar General.


